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CENTRAL ADM:N:STRATVE TR:BUNAL
PRINCIPAL BENCH
CA 60/2004 4%

s e Wogn :
twew Delpi, this the 37 day of December, 2004

Hon'dle Mr. Shanker Raju, Member (J}
Hon'bie Mr. 8. K. Maihotra, Member (A)
Soari R K Aggarwal,

Sio Late Sh. B.D. Aggarwai

Rio A-4, Swaran Singh Road,

Adarsh Nagar, Delhi - 110 033. ' ...Applicant

{8y Advocate Shri S.C. Luthra and Shri Amit Raj Gupta)

Versus

[ N

Union of india,
Ministiy of Detence,
{Through its Secrsatary)

Soutn Biock, New Deihi - 1.

2 Tre Enginger-in-Chief
Army Headguaiters,
Engineers Branch, Kashmir House,
a4 Marg, New Qelhi. _..Respondents

{3y Advocate Mrs. Avnish Kaur and Shri M.S. Menta;
O R D ER{ORAL)

By Hon'ble Nir. Shanker Raiu:

Appiicant’s counsel seeks tc withdraw this application with liperty o
chaienge tne minor penaity of censure in accordance with law. OA is dismissed

as withdrawn with the aforesaid iberty accordingly.
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—fhnathotra) (Shanker Raiu;
Member (A) Member {J)






